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! 2 3 4 5 6
5 UWUaited Gr.ancecial Bank 65 16 3364 2988 17723
6. Ganara Bank 5538 31710 2918 | 1403
7, Unaited Bank of India 65° 00 51°64 75704 4532
8. Decna Bank 66- 10 40772 56+ 89 78 g
9. Syndicate Bank 22,22 343 3° 09 5 10
10. Union Bank of India 56+ 80 11073 12742 14°16
11, Allahabad Bank 3730 15° 44 16- 82 25017
12, Indian Bank 17-81 20113 675 1253
13. Bank of Miharashtra 33.69 261y 41,12 29 41
14. Indian Qverseas Bank 4320 2709 13,69 33° 17
L
ToTalL --NATIONALSIED BANKS 1032°77 540735 6g8.09 56508
’ — —
1. State Bank of India 459 00 108+ 00 207°C0 250°CO
2. State Bank of Bikaner & Jaipur 4712 9° 39 283 806
3. State Bank of Hydrrabad 4821 1376 820 10704
4. State Bank of Indore 17°30 0+ 8o 11°71 1456
5. State Bank of Mysore 17712 2712 917 5724
5 S:ue Bank of Patiala 20" 08 055 7292 1150
7. State Bank of Saurashtra 2681 311 395 6213
8. State Bank of Travancore 22° Q0 10° 31 16-56 10° 40
ToraL—S.B.I. Grotp 658 54 14824 356 64 31613
TorarL—PuBLIC SECTOR BANKS 1691+ 31 68879 105533 87171

Ceniral Trade Service

476. SHRI SATCHIDANANDA:
Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether it is a fact that a
Centra] Trade Service was formed in
August, 1977,

(b) whether it is also a fact that
the first #nduction in the service has
not takem place so far; and )

(c) if s0, what are the reasons for
the delay and by when the initial in-
duction will take place?

THE MINISTER OF STATE 1IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): (a) Yes,
Sir.

(b) Induction into the Service has
not taken place so far.

(¢) The Central Trade Service
(Group A) Rules finalised in August,
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1977 required some minor amend-
ments and these have been since
issued. The U.P.S C. has been ad-
vised to finalise the selection/induc-
tion of officers for the initial consti-
tution of the Service.

Confirmation of Controllers i Imports
and Exports

477. SHRI SATCHIDANANDA:
‘Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state.

(a) whether it is a fact that the
Controllers »f Imports and Exports
appointed directly by the Union Pub-
lic Service Commission from 1965 on-
wards have still not been confirmed;

(b) 1f so, what is
and

their number;

(c) what are the reasons for not
confirming them for such g long time?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG)' (a) and
(b) Four Controllers have been con-
firmed, 85 are yet to be confirmed.

(¢) The reason for not confirming
is that the Seniority List of the Con-
trollers ot Imports & Exports had to
be revised in consultation with the
U.P.S.C. The Seniority List has since
reen finalised and issued on
11-9-1978 and the confirmation of eli-
gible officers in the available perma-
nent vacanciesg is under consideration.

Missing credits in G.P.F. account;; of
Governmen{ employees

478. SHRI
Will the Minister
pleased to state:

SATCHIDANANDA:
of FINANCE be

(a) whether a large number of mis-
sing credits in the General Provident
Fund accounts of the Central Govern-
ment employees before the decentra-
lisation of accounts are still pending;

(b) if so, what jg the amount in-
volved and the number of employees
affected; and

[ 28 NOV. 1978 ]

to Questions 58

(c) what action Government pro-
pose to take to credit this amount to
the respective accounts of the em-
ployees?

THE MINISTER OF FINANCE
(SHR] H. M. PATEL): (a) Yes Sir.
Total number of missing credits in
the Provident Fund Accounts of
Central Government employees as on
30-9-1976 when the accounts were
decentralised was 3,93,891. The num-
ber of unsettled missing credits as
on 1-9-1978 was 2,67,561.

(b) The information is not readily
available. The collection of informa-
fion will necessilate review of g large
number of Provident Fund Accounts
of Central] Government employees. It
is considered that the time and effort
mvolved in collection of the informa-
t10n may not be commensurate with
results likely to be achieved.

(c) Every effort is being made to
trace ithe missing credits in the subs-
cribers accounts by reference to the
Accouantants General as well as the
Drawing Officers concerned. Powers
have alsp been delegated to Pay and
Accounts Officers for adjusting mis-
sing credits on the basis of collateral
evidence, and where this is not avail-

able, on the basis of affidavits to be

obtained from the subscribers.

Gold jewellery export replenishment
scheme

479. SHRI N. P. CHENGALRAYA
NAIDU:; Will the Minister of COM-
MERCE, CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether Government  had
authorised that State Bank of India
to sel] pure gold at the rate of Rs. 580
per 10 grams to the holders of release
orderg under the Gold Jewellery Ex-
port Replenishment Scheme which
came 1nto operation from the 21st
August, 1978; and

(b) 1if so, what is the quantity of
gold so far sold under this Scheme?



